O COURT
- CENTRAL AUMINISTRATIVE TRIBUNAL, ALLAHABAD
" ADDITIWNAL BENCH AT ALLAHABAD
IR
Allahabad : Dated 7th July, 1997
Original Application No,582 of 1992

o
Hon'ple Mr, S, bas Qupta, A M,

Hon'ple Mr, T, L. Verma, J M

l, Prem Chandra S/o sri Lallan Prasad
workingy as Head Clerk in the Offlce of _,R,M, (P)
North Eastern Ragilway, Varanasi,

2. T,N, Lubey x§/O'S:f:i Triloki Nath Dubey
working as Head Clerk in the Office of @,%,M, (P)
North Eastern Railway, Varanasi,

3, B,K Qupta, s/o shri GO, Gupta,
working as Hegd Clerk in the Office of the
D, R, M, (P), North Eastern Railway, Varanasi,

4, Madan Mohan S/o0 Late, Rajendra Bahadur srivastava,
Working as Head Clerk in the office of u, R, M, (P)
Northe Eastern Railway, Varangsi,

S¢ Malti Masih D/o sri G, C, Augustees
working as Hegd Clerk in the Office of D,R,M, (P)
Northegr Eastern Railway, Varangsi.

6, Ram Chandra Singh s/o sri Prithvi Raj sSingh
working as head Clerk in the Office of D, R, i, (P)
North Eastern Railway, Varangsi,

7o K, P, singh ﬁ/o Late sri shiv Pal singh
working as Head Clerk in the Office of U, R, M,
North Eastern Railway, Varanasi,

~

8, MNritunjay Choubey s/o Late sri shiv shankar
Choubey, working as Hegd Clerk in the Uffge
of D,R, M, (P), North Eastern Railway, Varanasi,

9, R,C, sSharma S/o Late slf}ri S.8, Sharma,
working as Head Clerk in the CUffice of b, R, M,
(P), North Eastern Rgilway, Vargnasi,

(By sri sanjay Kumar, Advoczte) .
e o o o Appllcants

Versus

1, Union of India through Secretary,
Railway Boarda, New welhi,

2. General Manager,
North Eastern Railway, Gorakhpur,

3. Divisional Railway Manager (P)
North Eastern Railway, Vargnasi,

4, Panna Lal, working as Jdead Clerk in the
Office of U,R,m, (P), North Eastern Railway,
Vargngsi,
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i oL Prabhu Nath working as Head Clerk in the
Office of Loco Foreman, North Eastern Railway,

Chapra,

6, Rajendra Kumar working as Hegd Clerk in the
Office of D,R,M, (P), North Eastern Railway,
Varanasi,

7o Kamal Kumar WOrking as Hegd Clerk in the Office
of U,R, M, (P), North Eastern Railway, Vargnasi,

8. Satish Kumar working gs Head Clerk in the
Office of u,R,M, (P) North Eastern Railway,
Varangsi,

(By shri AV Srivgstava, & shri Igbal Ahmad)advocates)

e o o o« o Respondents
ORDER (Or al)

By Hon'ple Mr, S, uas Qupta, A M
4

This OA was filed challenging ouﬁ}urn promotion
of respondent nos,4 to 8, who pelong to $C/ST communities,
The applicants, who pelong to the general communicty
have challenged this promotionfon the grouna that these
are void in the light of the aecision in the case of
Wirpal singh Chauhan,
o When the aforesgid OA was filed, the decision
in the case of bﬁrpal Singh Chauhan was challenged in
the Hon'ple Supreme Court in a SLP, The SLP h s g;¥dbeen
decided and the principle laid down p;:égéégéﬁéiﬁ;o;gvA&g
aup;;mutd:nuzt has been upheld, It has been held py the
Hon'ple Supeme Court that accelerated promotion zgainst
the reserved vacancies shall not confer the penefit
of seniority on the promotees, This principle, however,
will pbe operative only retrespective;,w,e.f, 10=2=1995,
Admittedly, the disputed prOmotionshaJ,taken,place
much before the cut-off date and, therefore, thisg
promotionfcannot pe challenged on the basis of the

principles laid down in Wirpal singh Chauhan's case,

L(@ .
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3. In view of the foregoing, the aforesaid application
has no merit and the same is accordingly dismissed, leaving

the parties to pear their own costs,

Hlsw. U

Member (J) Member (A‘_A)



